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the working of the Tannery
and Footwear Corporation
of India Limited Kanpur, for
the ycar 1982-83.

(ii) Annual Report of the Tanncry
and Footwcar Corporation of
India Limited, Kanpur, for
the yoar 1982-83 along with
Audited Accounts and the
comments of the Compiroller
and Auditor General thercon.
[Placed in Library. See No.
LT-7901/84).

(3) A copy vach of thc following
Notifications (Hindi and English
versions) under sub.section (2)
of section 18AA of the Industries
(Decvelopment and Rcgulation)
Act 1951 :—

(i) S. 0. 41 (E) published in
Qazettoe of India dated the
30th Junuary, 1984 regarding
extension of pcriod of take
over of managcment of Mcsars
Swadeshi Cotton Mills Com-
pany Limited, Kanpur,
beyond five years.

(i) S. O. 83 (E) published in
Gazette of India dated the
10th January, 1984 rcgarding
extension of period of take-
over of manag=mont of Messrs
Indorc Textile Limited, Ujjain
(Madhya Pradesh), bcyond
five years. [Placed in Library.
See No. LT-7902/84).

Reviews on the working of and Annual
Reports of Bbarat Gold Mines Lid., Cor-
gaum, Bharat Aleminium Co. Lid. New
Delhi, Hindastan Sterlworks Construction
Ltd., Calcutta, Metallurgical and Engine-
ering Consultants (India) Ltd. Ranchi for
1982-83 and threet Statements for delay in
laying the papers

THE MINISTER OF STATE OF
THE MINISTRY OF STEEL AND
MINES (SHRI N. K. P. SALVE): 1
beg to lay on the Table—

(1) A copy ocach of the following

papers (Hindi and English ver-
sions) under sub-section (1) of
section 619A the Companics Act,
1956 :—

(a) (i)

(i)

(b) ()

(i)

() (D

(i)

Review by the Govornment
on the working of the Bharat
Gold Mines Limited, Cor-
gaum, for the year 1982.813.

Annual Rcport of the Bharat
Gold Mines Limited, Cor-
gaum, for the year 1982.83
along with Audited Accounts
and the comments of the
Comptroller and  Auditor
General thereon. [Pluced in
Lilirary. See No. LT-7903/
84).

Rcvicw by the Government
on the working of the Bharat
Aluminium Company Limited,
New Dclhi, for the year
1982-83.

Annual Report of the Bharat
Aluminium Company Limited,
New Declhi, for the year
1982-83 along with Audited
Accounts and the comments
of the Compiroller and
Auditor General thereon.,
[Placed in Library. See No.
LT-7904/84].

Review by the Government
on the working of the Hindus-
tan Sicelworks Construction
Limited, Calcutta, for the
ycar 1982-83.

Annual Report of Hindustan
Steclworks Construction
Limited, Calcutta, for the
ycar 1982-83 along with
Audited Accounts and the
comments of the Comptroller
and Auditor General thereon.
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[Placed in Library, See No,
LT-7905'84]

(d) (i) Review by the Government
on the working of the
Metallurgical and Engineer-
ing Consultants (India) Limi-
ted. Ranchi for the ycar
1982-83.

(ii) Annual Report of the Metal-
largical and Enginecering
Consultants (India) Limited,
Ranchi for the ycar 1982-83
along with Audited Accounts
and the comments of the
Comptroller and Auditor
General thercon.

(2) Thrce statements (Hindi and
English versions)  showing
reasons for delay in laying the
papers mentioned at *b), (c)
and (d, above [Placed in
Library. See No. LT-7906 84].

MNotifications onder All India Services
Act, 1951

THE MINISTER “OF HOME
AFFAIRS (SHRI P. C. SETHD : 1 beg
to lay on the Table a copy each of the
following Notifications (Hindi and Eng-
lish wersions) under sub-section (2) of
section 3 of the All India Services Act,
1951 :—

(1) The Indian Police Service (Pay)
Sccond Amendment  Rules,
1984, published in Notification
No G.S.R. in 198 in Gazatle
of India dated the 25th Feb-
ruary, 1984.

(a) The Indian Police Service (Fixa«
tion of Cadre Strength) Second
Amendment Regulations, 1984,
published in Notification No.
G.S.R. 199 in Gazette of India
dated the 25th February, 1984,
[Placed in Library. See No.
LT-7907/84].

MARCH 14, 1984

Comm, On Govt. Ass. Rep. 144

12.06 brs.

COMMITTEE ON PRIVATE
MEMBERS’ BILLS AND
RESOLUTIONS

Seventieth Report

SHRI G. LAKSHMANAN (Madras
North) : I beg to present the Scveaticth
Report (Hindi and English versions) of
the Committee on Private Mecmbers®
Bills and Resolutions.

COMMITTEE ON GOYERNMENT
ASSURANCES

Eighth Report

SHRI SANTOSH MOHAN DEV
(Silchar) : I beg 10 presen® the Eighth
Report (Hindi and English versions) of
the Committec on Government Assuran-
ces.
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This cannot be discussed here. It is
all right. This 1s law and order situa-
tion. Not allowed.
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[ have already calied for a factual
nole from the Ministry.
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